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tion activities both onshore 
and offshore Similarly, the 
post Of Member (Onshore) be 
converter! into that ol Membei 
(Pioductum) with overall res 
ponsibility fo all activities 
conct rni \ production and 
transportation ut crude o 1 
ctc for ^olh onshore and 
oflsnoK o e atiot s Ihe port 
folio of \ n tint on which 
has hlthe to not been the re& 
pot sibilitv o£ any Membei 
will now bf» ma ie a P 'it oi the 
charge of Menu e” (Materials) 
ard hp vu'l be designated 
Meuuu <A&ministration an I 
Materials; The only membei 
wb nirRt »ilj remain in- 
a^ectec' will be Member 
(Finance)

(u) So for the pav scale of the full 
time members of the Com 
mission w as Rs 2 500 *000/-
In order to attract senior an  ̂
experienced persons to the 
Commission it has been decul 
ed that in suitable cases de 
pending utun the qualifies 
tions and experience etc a 
Member may be placed in 
the Scale of Rs 3000— *500/ 
or In the scale of Rs 2 500—. 
3000/

(in) With a \iew to strengthening 
the organisational set up for 
implement Uir " of the develop 
ment plans* ard in view of 
the vastly expanded activities 
of the Commission both on 
shore and offshore two senior 
level posts of Managing Direc 
tors have bee i created These 
post shall be in the scale of 
Rs 3000- 1500/ but m case 
sufficiently senior persons ire 
not available when the post 
mav be ooerated in the scale 
of Ra 2300—3000/ One of 
these Managing Directors will 
have the overall responsibility 
for implementation of all off-
shore operations while the 
other will he made responsible 
for all onshore work

tfv) In order to improve the scientL 
flc and technological capabili-
ties of the Commission and to 
provide for high level atten 
tion the Institute of Petroleum 
Exploration at Dehi * Dun 
woul i now be the c ̂ rect 
lesponsibility of Member 
(Expln lticn) Sirmluuv the 
two Institutes of Dulling 
Technology and Reservoir 
Studies being set up by the 
ONGt 1 Tehia Dun and
Ahmedabad respectively would 
be the 1 espon'abilitj of Mem- 
btr (Pioduction)

Participation of Judges in Seminars or 
Symposiums on Emergency and the 
Constitution (42nd Amendment) Act.

*236 SHRI JYOTIRMOY BOSU- 
Will the Minister of I AW JUSTICE 
AND COMPANY AFFAIRS be pleased 
to state

(a) how manj High Court Judges 
had actively participated in seminars/ 
symposiums organised to support 
emergency and Constitution (42nd 
Amendment) Bill and other undemo-
cratic enactments brought by Mrs 
Indna Gandhi’s, Government during 
the emergency and

(b) action taken against them?
THE MINISTER OF LAW JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN) (a) This infor 
tion is not readily available with Gov-
ernment In view of the position given 
to Judges of tRe High Courts and the 
Supreme Court under the Constitution 
and of the polic> of Government to 
maintain the dignity of their office, 
Government do not consider that any 
useful purpose will be served in collect-
ing such information

(b) Doe* not arise 
Proposal for T*rivate Sectors' Invest-
ment In the proposed New Fertiliser* 

Plants
•237 SHRI K A. RAJAN.

SHRI S G MURUGAIYAN'
Will the Minister of PETROLEUM 

AND CHEMICALS AND FERTILIZERS 
be pleased'to state*
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(a; whether Government has a pro. 
posal to allow private sector to invest 
in the proposed new fertilizer plants; 
and

(b) if so the facts and reasons 
therefor’

THE MINISTER OF PETROLEUM* 
CHEMICALS AND FERTILIZERS 
(SHRI II N BA1IUGUNA) (d) and 
(b) Undei the e\istmg industrial 
policy of the Government, fertilize! 
industry has been placed m the core 
sector lor purposes of licensing and is 
open to the pm ate sectoi also Any 
proposals fiom the puvi\te sectoi to 
invest m the new fertilizer plants, will 
be considered, on tneir merits

Reservation for Foreign Tourists hold-
ing “Indrail Pass” Tickets

•238 SHRI K. MALLANNA
SHRI MEETHA LAL PATEL.

Will the Minister of RAILWAYS be 
pleased to state <

(a) whether Rtuhvays have streamlin-
ed arrangements to ' enable foreign 
tourists and non-resident Indians to 
get reservations within the period of 
validity of “Indrail pass ticket” , and

(b) if so, the salient features re-
garding this new system the Railways

Period of validity

have introduced recently for the benefit 
of foreign tourists?

THE MINISTER FOR RAILWAYS. 
(PROF MADHU DANDAVATE): (a)
Yes, Sir.

(b) A statement 011 the subject is 
^placed on the Table of tne Sabha.

Statement
A Scheme of “1 ravel as you like" 

tickets was introduced m September,
1975 permitting unlimited travel for 21 
days on Indian Railways, rhese 
tickets could be issued only to foreign 
toutf1 sts/non-resfdent Indians holding 
valid wssot-rU and pajing in foreign 
excha’i.je They were not valid on Ra1* 
dham Expre^ trams Fares fixed were. 
US % 200 for Air-conditioned
Class, 'i 80 for First Class/A.C. 
Chair Car and $ 25 foi Second Clas*. 
To further encourage loreign tourist 
travel and boost up foreign exchange 
earnings, an improved version of the 
earlier scheme has been introduced 
from 1st June, 1077 wherein such tic-
kets are available for validity periods 
langing Trom 7 to 90 days. Nomen-
clature of these tickets has been chang-
ed to ‘ INDRAIL PASS” on the lines 
of similar Schemes introduced on 
European and British Railways known 
as “EURAIL PASS” and ‘BRITRAIL 
PASS” .

2. “ INDRAIL PASS” fares are a* 
follows.---

Fares (m US Dollarsj

Air Con- First Second 
ditioncd Class/A.C. Class 
Class Chair 

Car

7 days..............................................................................  70 35 12
15 days..............................................................................  100 50 17
ai days . . ...................................................  i<5 63 21
30 days..............................................................................  150 75 25
60 days..............................................................................  220 110 37
90 days..............................................................................  260 X30 45

Children between 3— 12 years pay half the fare rounded of to the nearest dollar.




